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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
CORRIGENDUM
New Delhi, the 23 February, 2018
Subject: Corrigendum to Notification No. 1/1/2016-AWD dated 23.05.2017.

G.S.R. 185(E).—In the Notification No. 1/1/2016-AWD dated 23.05.2017 of the Government of India, Ministry
of Environment, Forest and Climate Change, bearing G.S.R. 495(E) and published in the Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (i) regarding the Prevention of Cruelty to Animals (Care and Maintenance of Case
Property Animals), Rule 4(i) of the Notification in the Hindi version may be read as “The State Board shall within three
months from the date of commencement of these rules and thereafter on the 1% day of April of every year, specify the
cost of transport, maintenance and treatment per day for every species of animal that is commonly seized in the State”
instead of “The State Board shall within thirty months from the date of commencement of these rules and thereafter on

the 1% day of April of every year, specify the cost of transport, maintenance and treatment per day for every species of
animal that is commonly seized in the State.”

2. The other contents of the Gazette Notification shall remain unchanged.
[F. No. 1/1/2016-AWD(Pt.)]
MANIJU PANDEY, Jt. Secy. (AW)
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